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(b). Government’s attention has been
drawn to reports about setting up of
several thousands of small blast fur-
naces in China for production of pig
iron. The feasibility and econcmy of
putting up similar furnaceg in India
is, at present, under consideration.

Hospital Beds in Andaman Islands

*1554. 8hri Lachman Singh: Will
the Minister of Home Affairs be
pleased to state:

(a) whether the number of hospital
beds in Andaman provided at present
is sufficient; and

(b) it not, what steps have been
taken to increase the number of such
beds?

The Deputy Minister of Home
Affairg (Shrimatl Alva): (a) No, Sir.

(b) (1) It is proposed to increase the
bed strength of Port Blair hospital
from 75 to 175. The plans and esti-
mates are under scrutiny.

(2) The number of beds jn Car
Nicobar hospital is to be raised to 50.
The estimates have been sanctioned
and the construction has started

(3) Sanction has been issued for
the construction of a 20 bedded hos-
pital at Rangat.

(4) Estimates for a 40 bedded hos-
pital at Mayabunder are under pre-
paration.

Supply of Minerals

*1555. Shri Panigrahi: Will the
Minister of Steel, Mines and Fuel be
pleased to state whether the monopoly
of supply of minerals for steei mills
in public sector has been given to the
State Trading Corporation?

The Minister of Steel, Mines and
Fuel (Sardar Swaran Singh): No.
Sir, It is, however, proposed o pur-
chase iron ore and manganes: ore
through the State Trading Ccrpora-
tion according to necesgity.
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Bharat and Jupiter Insurance
Companies

1557. Shri Naushir Bharucha: Will
the Minister of Finance be pleaced to
refer to the reply given to Starred
Question No. 1403 and supplementaries
thereon on the 2nd April, 1958 and
state:

(a) the precise legal diffi~ulties
involved in taking over the controlled
business of Bharat Insurance Com-
pany Ltd., and Jupiter General Insur-
ance Company Ltd.; and





